TO PERMIT PEOPLE TO SELL THEIR WHOLE LAND

*1478 SMT. NAINA SINGH CHAUTALA, M.L.A.:- Will the Chief
Minister be pleased to state whether here is any proposal under
consideration of the Government to permit the persons, who have
less than one acre holding in the area falling under the Section-7A
in State to sell and get registered their whole share/holding of land

at a time; if so, the details thereof?
REPLY
Manohar Lal Chief Minister, Haryana
Sir,

No. There is no such proposal under consideration.
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